
PHALGUNA 23, 1901 (SAKA) 

WRITTEN ANSWERS TO 
QUESTIONS 

Perceatale 01 Women Workers tn 
MIDbl&' lDd_tr., 

*49. SHRI KRISHNA CHANDRA 
HALDER: Will the Minister of 
LABOUR be pleased to sta te; 

(a) whether in the Mining Industry 
the percentage of women workers is 
more than men according to the 
Labour Bureau of Union Labour 
Ministry; 

(b) if so, the reasons therefor; and 

(c) whether it is due to the fact 
that the employment of women is 
cheaper than the employment of male 
workers? 

THE MINISTER OF TOURISl\i AND 
CIVIL AVIATION AND LABOUR 
(SHRI, J B. PATNAIK): (a) No, Sir. 

(b) does not arise. 

(C) does net arise. 
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Written Answers 

CODditlon of IDdians In VA.E. 

*51. SHRI SHlV KUMAR SINGH: 
SHRI G. M. BANATWALLA: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether it is a fact that the--
United Arab Emirates have taken 
drastic steps for exodus of Indians 
from that country; 

(b) if so, the reaction of Govern-
men t in this regard; 

(c) the details of the persons affec-
ted as a result thereof; 

(d) V\1hether it is also a fact that 
UAE are discriminating against 
Indian nationals there; and 

(e) if SO, the steps being taken by 
Government for their rehabilitation, 
in the UAE and India? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIl\iHA 
RAO): (a) to (e). In January 1980 the-
Govemlment of the UAE annou'nced 
certain measures for repatriation of 
expatriate workers of any nationality 
whatsoever, who might be staying in 
that country without proper documenfs 
and authorisatlon. These steps are 
not part of any new legislation of 
thei!'S, but rather measures to imple-
ment more stringently their existing-
regulations. Along-. with workers of 
other nationalities, these measures will" 
indeed affect Indian workers staying in 
the UAE in an unauthorised manner,. 

2. The Government have teen in con-
stant touch with the UAE authorities 
in the matter. An official delegation 
headed by a Secretary to the Govern-
ment recently visited the UAE and 
held discussions for minimising per-
sonal and economic hardships to aft~ct .. 
ed Indian workers; 

3. The details of the persons affected 
as a result of their measures are: 

Those who had entered the UAE" 
on emplcyment 'visas but are n()o 
longer working with their oriilnal 
sponsors; 
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Those who had entered that coun-
try illegally without a valid visa; and 

Those whose resident permits have 
expired. 

4. The UAE authorities have stl2ted 
-that their measures are non-discrimina-
tory and applicable to all expatriate 
workers of any nationality. Gevenlment 
nave received no reports of discnmina-
tion against Indian nationals. 

5. Our Embassy in Abu Dhabi and 
.our Consulate General in Dubai are 
providing all asistance to workers af-
fected by the recent measures. Our 
-concerned offices are being kept open 
beyond office hours se as to deal with 
<,ases expeditiously. The UAE authori-
ties have also been requested to adopt 
a liberal and flexible approach in the 
matter, recognising the humanitarian 
aspects involved, in determtnin_g the 
categories of workers who should even-
tually be asked to leave the country and 
lurther to ensure that these persof1S 
who have to leave the country are well 
treated and consular access and other 
facilities are allowed to them. 

Visit of U.S. Congressional Delegation 

*52. SHRI N. E. HORO: Wlll the 
Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the U.S. Congress have 
kept India's views in mind while 
formulating a decision on the resump-
tion of arms supplies to Pakistan; and 

(b) whether any assurance was gi-
ven by the Leader of the Six-member 
CongreSGional delegation which visited 
India Tecently? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAD): (a) & (b). IndIa"s views have 
bef'n made known to the Congressional 
delegation, and also to other members 
'Of Ct'ngress. The results of these efforts 
-cannot be lorecast as yet. 

ChUd Labour In PlaDtatiou 

*53. SHRI ANAND PATHAK: Will 
the Minister of LABOUR be pleased to 
state: 

(a) whether it is a fact that the 
proportion of child labour in all the 
plantations rose from 4.9 per cent in 
the first survey to 8.4 per cent during 
the third survey; and 

(b) if so, the reasons thereof? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION AND LABOUR 
(SHRI 3. B. PATNAIK): (a) and (b). 
Yes, Sir. 

The increase was entirel v in the tea 
plantatIons. The Survey rio~s not bri'1g 
out the precisE" reasons for this in-
crease. 

Coal Transportation to Thermal 
Power Plants 

*54. SHRI CHANDRABHAN 
ATHARE PATIL: 

SHRI CHINTAMANI 
GRAHl: 

PAN!-

Will the Minister of RAILWAYS be 
pleased to state: 

(a) 'whether Government haVe de-
cided to increase the supply of wagons 
for transport of coal for the thermal 
power plants in the country So that 
they haVe adequate stocks to avoid 
power breakdowns ~ 

(b) if so, what is the extent of in-
crease in the supply of wagons; 

(C) what has been the number of 
wagons loaded each month for trans-
port of coal for thermal power plants 
in the country during the last 3 years; 
and 

(d) what steps have been taken to 
ensure regular and adequate supply of 
wagons for transport of coal tor the 
said power units in the country? 

THE MINISTER OF STATE IN TItE 
MINISTRY OF RAILW A YS (SliRI 
c. K. JAFFAR SHARIEF): (a) Yes Sir. , 




